
CENTRAL ARMINISTRATlVE TRIBUNAL AbLAHABAD BENCH
ALLAHABAD.

Allahabad this the ~~- day of "r1996.

Hon! ble MI'. J'ystic~ S.C Sak sena, Vice-Chairman
Hon' bie-~ .--S; Das Gupta. Administrative Member.

1. Original Application no. 260 of 1992 •.
Shiv Narayan pateriye, 5/0 Shri R.R. Pateriya, R/o Gan-
dhi Nagar, Nai Basti, near ploice Cho~i, Lalitpur.

••• Applicant •
~rsus

Union of India through General Manager, Central
Railway,-Bombay, VI.

ii. Chairman, Railway Service Commission (now known
as Railway Recruit~nt Board), Bombay Central,
Bombay.

i.

iii. Divisional Railway Manager, Central Railway, Jhansi •

••• Respondents
Alongwith

~. ~iginal APplication no. 261 of 1992.
Ghanshyam Dass Chaurasiya, 5/0 shri H. Chaurasiya,
Rio 9, Ganesh Bazar, Jhansi.

••• App lieant.
Versus

1. Union of India through General Manager, Central
Railway, BombayyT.

ii. Chairman, Railway Service Commission fKnown as
Railway Recruitment BOard now), Bombay Central,
Bombay.

•• • He sponde rrt s ,

~. Original Application no. 262 of 1992.

Ramashanker Tripathi, sio Sri H.L. Tripa~hi, ~/o 4,
Suje~han Khirki, Jhansi.

Versus

I , Jni:;n of Lr-d i a through Gen-?! anager, .~;:';.t-. 1
hai:waYJ Bombay 'I"f
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ii. Chairman~ Railway Service Commission (now known

as Rai lway Recruitment Board), Bombay Cenatral,
Bombay. -

ii1. Divisional Railway Manager, Central Railway,
Jhansi.

••• Respondents.

~. Original Application no. 263 of 1992.
Ram Kumar MalOOeo, sio Sri Sitaram Nande o, R/o 474 near
Bihari ji ka Mandir, Babina Cantt, District Jahnsi •

••• Applicant.

i. Union of
Rai lway,

Versus
/India t hr ouqh General Manager, Central

Bombay vr.
ii. Chairman, Railway Service Commission (now known

as Railway Recruitment Board), Bombay.Central,
Bombay.

••• Respondents.

s. Original Application no. 264 of 1992.

Rakesh Kumar Srivastava, sio Sri V.P. Srivastava, Rio
Behind Norrnel School, GooIer Naka, Banda.

• • • Applicant.
Versus

i. Union of India, through General Manager, Central
Railway, Bambay vr.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay vr.

iii. Divisional Rdilway Manager, Central Railway, Jhansi.

... Re sp onde rrt s ,

6. Original Application no. 265 of 1992.

Km. A_·H;.a \\3:~anka::-,Dlo Shri V.G. Vlakankar, Rio 49
,a r 5 i n 9 h R d..i T 0::- i ya, Jh a n s i .

Versus

i. ~hi In o; lr.dia Throagh Gene 1 M er Centra'ra ...anag, -
~ i.....;)/-
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Railway, Bombay VT.

ii. Chairman, 'Railway Service CommissioiJ -(now known
as Railway Recruitment Board), Bombay Central,
Bombay.

• •• Respondents.

,
,. Original Application no. 266 of 1992.

Dilip Kumar AJarwal~ slo S~i N.C. Agarwal, Rio 45,
- t ...1.. .!. ___ _ Tt- -. •.. .-
vlJdI.W.LYdUCl, .Jl.a ••~ .•.•

• •• Applicant.

VeI'SlS

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known as
Rai lway Recruitment Board), Bombay Central, Bombay.

iii. Divisional Railway Manager, Central Railway Jhansi.

Responde nt s .·..
Avdhesh Kumar Vaidh, slo Shri U.S. Vaidh, RIo 131
Devri Mohalla, Ranipur, District, Jhansi.

• •• Applic ant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission (no. known
as Railway Recruitment Board), Bombay Central,
Hombay.

••• Respondents.

CI. Ori~ nal App Ld.c at Lorino , 268 of 1992.

SQ-tya Prakash Dubey, slo Sri B.P. Dubey, clo Bundelkhand
Medical stores, Nariya Bazar, Jhansi.

• •• App licant.

Versus

i. Union of India through General Manager, Central
Rail"IlY~ Bornb a y vr ,
C\"a';--,,,,, J~~ "i.._. S ~. Cc . . (:1 ..L • ~.f •• _..:. •••• 0) c .•.·;. cc UP.1ITl~SSl:)n now k;;r.,..'1
a KJll·.';3Y ·~-:>cruitment Bo ar d) , Bombay Central,
Bombay.

\ ~I~:l..H' ./-
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to.. Original Application no. 269 of 1992

Sripal Singh, slo Shri Rajjan Singh, RIo Post and Village
Chirhul, Distt. Etawah (U.P.).

-.-•• -ApplIcant.

Versus

i. Union of India through General Manager Central
Raulway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

'lie Divisional Railway Manager, Central Railway, Jhansi.

••• Respondents,

1f • Original Application no. 270 of 1992,

Rajesh Kumar Srivastava, slo Sbri I.D. Srivastava, RIo
86 Chandra Shekhar Azed , Gane s h Bazar, Jhaesi.

••• App licant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

o •• Respondents.

1~. Orig!ngal Application no. 271 of 1992.
Prakash Lodhi, slo Shri Brish Bhan Lodhi, RIo Gram and
pOst Bhamboisir, Tehsi1 T~l~hAt~ Distt. Jhansi.

•• • Applicant.

Versus

i. Union of India t hr 099h Ger era 1 Manager, Ce nt r e 1
rlail· ..•.:1y, Bombay vr c

ii. ;iain~:cn Railway Ser"ice G.);-]r~ission (now known
as Railway Recr udt r-e rrt Board) t Bombay Central,B')llbay.

t
\
" l I~~'V •••• 5-

•

'I



•
II 5 II

iii. Divisional Railway Manager, Central Railway,
Jhans1.

••• Respondents.
,.

l~. Original Applicatron_no. 272 of 1992.
Jai prakash Mishra, 5/0 Shri Madan Mohan Lal Mishra, RIo

,..... - - - ---- Th""t. ••.•e-;
O..L, UO.L0\jovat. ~''''''''••oJ-.

·.. App licant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway service Commission (now known
as Railway Recruitment Board), Bombay central,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

•• • Respcndents •

l~. DTiginal Application no. 273 of 1992.
Sayyed Aizaj Mohammad, slo 5hri 5.1. Mohammad, Rio
682/6, Tondon Cornp und , Civil Lines, Jhansi.

Applicant.• ••

versus
i. Union of IPdi a through General Manager, Centra 1

Railway, Bombay VI.
ii. Chairman, Railway Service Commission,(now known

as Railway Recruitment Board), Bombay Central,
Bombay.

ii1. Divisional Railway Manager, Central Railway,
Jhans i.

• •• Respondents.

l~: Original Application no. 274 of 1992.
mQepak Babu Rawat, slo 5hri R.N. Rawat, RIo 83 Chhatra-
sa 1pur a, La1it Pur (U. P .) •

·.. App l ic ant.
Versus

1. Union ot India through Genera 1 ,;Ionagert
~ailway, dombay VI.

\
e c •• 6,/-

i
J
i



• • • Applicant.
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ii. Chairman, Railway Service Commission (now known

as Railway- Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Rail_ay,
Jhansi.

••• Respondents •

.1"uC., A..';' 1 A li t.a 27r' of 1992.v.Io..wgl.na_"pp ac at ron no. g

Santosh Kumar Sharma, S/o Shri B. Sharma, RIo 155/20,
Subha s h Pura, Lalitpur (V.P.)

Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission ('now known
as Railway Recuritment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Rai~ay,
Jhansi.

·.. AppLi,c ant.

• •• Respondents

Original Application no. 276 of 1992.

Mahesh Chandra Sharma, S/o Shri R.D. Sharma, R/o 241
Outside Datia Gate, Behind Home Guard Training Center,
Jhansi.

• •• Applic ant.

Versus

i. Union of India through General IV1anager, Central
Railway, Bombay VI.

ii. Chairmran, Railway Recruitment Board (Priviously
kn~wn as Railway Servic~ Com~ission), Bombay
Central, Bombay.

• •• Respondents.

ig. Original Application no. 277 of 1992.

R.S. Updhayaya. slo Sri H.S. Updhayaya, R/o Railway Qr.
no. G- Bloc k , Agr a Cant t •

.. 7/-

Ver~ L S.

i. ~,:'-::-:of India 't hr ouqi GE::fErc;l I;ianag~r, Central

•••



• • • Applicant.

I
If
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ii.

Railway, Bombay VT.

Chairman Railway Service Commission (~ow known
as Railway Recruitment Board), Bombay:..:.Ceotral,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

- -

• •• Respondents.

1~. Original Application no. 278 of 1992.
Om Prakash Rai, S/o Shri P.P. Rai, R/o (C/O) Bhatriya
Lodge, Manick Chowk, ,Jhansi.

I
. i

I
versus

i. Union of India through General Manager, Central
Railway, Bombay VT. I

ii. Chairman. Railway Service Commission (now known
as Railway Recruitment Board), Dombay central,
Bombay ,

iii. Divisional Railway Manager. Central Railway,
Jhansi.

••• Respondents.

~9. Original Application DO. 279 of 1992.
Ajai Kumar Upadhayaya, S/o Sri B.L. Updhayaya. R/o 182/1
Barubhondela, Jhansi.

• •• Applicant.

Versus

i. Uni on of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman Railway Service Co~r.ission (nOR known
as RailNay Recruitment Board), Bombay Central
Bombay.

iii. Divi:!onal Ra~lway Manager. Central Railway,
Jhansi.

•• • Resp onde nt s ,

24 • Original App ication no. 280 of 1992.
RJm '.)\-:erLtp Abir-war , S/o :::>t!Tl. _-a;nh?, Rio Gram Barai post
Lohaga Via Konch, D~stt. J02~S~.

••• Applicant

\'- -"" - 5 Us
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00 i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission (now known
as Rai lway Recruitment Board), Bombay central,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

• •• Responde rrt s ,

22.. Original APplication no. 281 of 1992.
Mahendra Kumar Tripathi, slo Shri B.D. Tripathi, RIo
305/2, Jhokan Bagh, Jhansi.

•• • Applicant •
versus

i. Uhion of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission (now knoWn
as Railway Recruitment Board), BombaY, central

Bombay.
iii. Divisional Railway Manager, Central Railway,

Jhansi.
••• Respondents.

2$. Original application no. 424 of 1992.
Rajesh Chandra Tripathi, slo Shri A.S. Tripathi, RIo
Kaloo Kuwan, Tinwari Road, Banda.

•• • Applicant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Co~rrission (now known
as Railway Recuritment Boare.), Bombay Central,
Bombay.

iii. Divisional Railwa, Manager, Central Railway, Jhansi.
·.. Re sponde nts ,

2~. Original Apr~:~ation no. 425 of 1992.
Rakesh K~mar Awas t hi , S/o Shri L.S. Awa st hi , 2/0 76as I.] j e o , 0 0 Bar ~ sa CO ar, 'T hansi •

" • -.a..• ;. - ~)p ~_~...:' i _ •

\

\
, \ ."\I

1 ••••• "'1/ -'....••......•
!'--

II

I,
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versus

i. Union of India through General ~nager, Central
Railway, Bombay VT.

ii. Chairman, Railway service Commission O{ now knonw
as Railway Recruitment Board), Bombay Central.
BOIIbay. ,

iil. Divisional Railway Manager, Central Railway,
Jhansi.

••• Respondents.

2{". Original Application no. 428 of 1992.
I

Jamahrldin Khan, slo Shri N.U. Khan, R/o Deen cayal Nagar
Clo A.B.M. Building Material, Nandanpura, Sipri Bazar,
Jhansi.

• •• Applicant.

versus

i. Union of India through General Manager, Central
:~ailway, Bombay VI.
Chairman, 'Railway Recruitment BOard (Previously
knonw as Ra~lway Service Commission), Bombay
Central, Bombay.

Divisional Railway Manager, Central Railway,
Jhansi.

ii.

iii.

•• • Respondents.

26. Original Application no. 429 of 1992.

Vinod Kumar Awasthi, slo shri R.R. Awasthi, RIo Mohalla
Hatwara, P.O. Talbehat, Oistt. Lalitpur (U •.p.).

Applicant.• ••

Wrsus

i. Union of India through General Manager, Central
Railway, Bombay yr.

ii. Chairman, Railway Service Commission (now known
as Railway Recmid tree rrt Board), Bombay Central
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jahnsi.

• •• Respondents.

'" •••• $ .10/

\
~

, ,
I
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~. Original Application no. 916 of 1992

Madhukar Deo Pandey, s/o Shri R. Pandey, Rio pOst
Baldeo, Distt. Mathura (U.P.).

• • • Applicant •

versus

i.. Union of--l-nd i-a -through- Ge neral Manager, Central
Railway, Bombay VT.

ii. Chairman, l1.ailway ReCIuitment BOard (Pr~viously
known as Railway service Commission), Bombay
Central, Bombay.

iii. Divisional Railway Manager, Central Railw~y,
Jhansi. I

••• Respondents.

28. Original Application no. 918 of 1992.
Rajendra Kumar Srivatava, S/o Shri V.S. Srivastava, R/o
554/7, Chitra Gupt Bhawan, Adarsh Nagar, Sipri Bazar,
Jhansi.

• •• .Applicant.

versus

i. Union of India through General Manager, central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment BOard, Bombay, Cen-
tral (previously known as Railway Service
Commission) •

iii. Divisional Railway Manager, Central Railway,
Jhansi.

• •• Respondents.

~. Original Application no. 920 of 1992.
Ram Gopal Rai, slo shri B.L. Rai, R/o 29 Ramlila Maidan,
Babina, Distt. Jhansi.

• • • Applicant

velSUS

i. un i on of India through General Manager, Ce rrt r a I
Railway, Bombay VT.

ii. Chairman, Railway Recruitment Board (Previously
kno as Railway Service Commission), Bombay
Central

•• • /';pp ic ant.

•••••11/-



3&. Original Application no. 922 of 1992

Pankaj Kumar Gupta, sio Shri S.B. singhal, Rio Rly.
Qr. No. MB 178-A, st at ion Road, Agra Cantt.

APPlic ant.

II 11 II
iii. Divisional Railway Manager, Central Railway,

Jhansi.

• •• Respond e nt s •

• •• Applic ant.

III
I ~

II
I

•• •
versus

i 0 Uni)n of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railwa! Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

iiio Divisional Railway Manager, Central Railway,
Jhansi.

... Respondents.

31 •. Original Application no. 923 of 1992

Pradeep Kumar, sio Shri P. Narayan, Rio house no. 475
near Bihari Ji Ka Temple, Babina, Jhansi.

Versus

i. Union of India through General Manager, Central
Ra~lway, Bombay VT.

ii. Chairman, Rai lway Recruitment Board (previous ly
known as Railway service Commission), Bombay
Centra 1.

iii. Divisional Railway Manager, Central Railway,
Ji:lansi.

••• Respondents •

•~,. S::-ivost.ava, Rio House no •
.a~s a ,

· .. ApjJ lic ant.

.i , 'Jni')n of India th cuq h Gene ....al Manager, Central
:~~il\Ai2Y, tvi.!~·'aj ~;

••••• 12/-



• •• Respondents.

!J II
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ii. Chairman, Railwaj' Recruitment Board (previous ly
known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

...• ,...,)~. ~i~i~=l ~n~lication no. 1072 of 1992
Mohammad Israil, S/o Shri Mohd. Gani, R/o ward NO.2,
near Railway Station Harp a Ip ur ; Distt. Chhatarpur.

Applicant.•• •
Versus

i. Union of India through General Manager. Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment BOard (previously
known as Railway Service Commission), Bombay
Central.

• •• App Li cant ,

iii. Divisional Railway Manager, Central Railway,
Jhansi.

•• • Responde nts •

3~. Original Application no. 1073 of 1992.
Jagdish prasad Tewari, S/o Shri Baij Nath Tiwari, R/o
Village Sunrahi, post Tindwari, Distt. Banda.

Ve r s us

i. ~nion of India through General Manager, Central
Ra mey, Bombay VI.

ii. Chairman, Rciil1way Recruitment B09rd (}?revious ly
known as Rallway Service ComoiSS10n~ Bo~~ay
eentre 1

••• , r'-, , .: r- . .i...
r l" :- - _ -:. .

iii. Divisional Railway Manager, Central Rai~ ..ev,
Jhansi.

·.. Respondents.

35. Original Application no. 1074 of 1992
:: .<;lJ.·••a~ Swar up Sharma, S/o Shri U.S. Sharma, Rio 72.
r;and Dwar , Gokul , Mathtrra. (U.P.)

,
~~ •••• 13/-
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~rsus

i. Union of India through General Manager, Central
Railway, Bombay Vf.

ii. Chairman, Railway Recruitrrent-Board (previously
known as Railway service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

• •• Respondents.

36. Original Application no. 1075 of 1992.

~:::~.j.Aslam Khan, S/o Shri Mohd. Yusuf Khan, R/o 114,
Mewatipura, Jhansi. '

·.. Applicant.

Wrsus

i. Union of India through Genera· Manager, Central
Railway, Bombay Vf.

ii. The secretary, Railway Recruitment Board (previo-
usly known as Railway service Commission), Bombay
Central.

iii; Divisional Railway Manager, Central RailY ev ,
Jhansi.

• • • Resp onde rrt s .

31. Original Application no. 1076 of 1992.

Bhar et, Shushan, S/o Shri Kes hav Das, Rio Poonch, Moth,
Distt. Jhansi.

• •• Applie ant.

VelSJS

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Rai lway Re cr uft rrerrt Board (previously
known as Railway Service Commission), Bombay
S-e -:.:- c _•

iii. ~ivis~onal Ra~lway Manager, Centrel Railway,
,.;ner,s.:..

••• Responde nt s ,

3~. OrIqina I .F-P~icdt.ion no. 1077 of 1992.

• • ~ Applie ant.
f..:\.. • ..•••• l~/-

Ii
i

,
OJ-
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Versus

i. un;'on of India through General Manager, Central
Railway, Bombay VI.

ii. Chairlllan, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

iii. DiviS:lonal Railway Manager, Central Railway,
Jhanif.,

• •• He sp ('ndll!? nt s ~

3,. Original Application no. 1078 of 1992

Shakil Ahmad Hasmi, S/o Shfi W.A. Hasmi, R/o Devganpura,
POst Panwari, Distt. Hamirpur. ( U.P.) •

• •• Applicant.

Versus

I , union of India through General Manager, Central
Railway, Bombay VI.

ii. Ohairman, Rai lway Recruitment Board (previous 1y
known as Railway service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railvay,
Jhansi.

• •• Respondents.

!:to. Original Application no. 1081 of 1992.

Vijay Kumar Dwivedi, S/o Shri C.S. Dwivedi, R/o Village
Takali (Hastam) P.O. Hastam, Via Khurhand Station,
Distt. B nda.

~

• •• Applie ant

Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman Railway Recruitment BOard (pr~viously
known as Railway Service Commission), clombay
Central.

• •• Responde nt s ,

44 • Original App Li c s't i.or. no. lC83 of ':992

Sanjay Kumar Sri\.'ast_~"a} S/o S:.ci A.E.! .S'l"-j .• ta··c. R/o
11)3, ;.~ar:c,her Pur •.. N,·(:..;~'; .J~)3~-,i.

I Ii.,......- I ; c. nt •
• • • f"l.t-- I" --

\
.. -15/-
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versus

i" Union of India through General Ma~ager, Bombay vr.
ii. Chairman, Railway Recruitment BOard (previously

known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway, Jhansi.

• •• Respondents.

Vinod Kumar R. Shrotiya, S/o shri Raja Ram, R/ 0 M. Lal Ganj
qampur, Jhansi.

• • • Applicant.

'Versus .

i. Union of India through General Manager, Central
Rai Iway , Bombay vr.

ii. Chairman, Railway Service Commission( now known as
Railway Becruitment Board), Bombay Central.

iii. Divisional Railway Manager, Central Railway, Jhansi.

••• Respondents.

4j. Original Application no. 614 of 1993.
Ajit Kumar Srivastava. S/~ Shri K.B.l. Srivastava, R/o
902 Kalyani, D Civil liOes, Unnao.

• •• Applicant.

Versus

L, union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

iii. Divisional Railway Manager, central Railway, Jhansi.

Respondents.• ••

4~. Original APplication no. 1060 of 1993.
Anand Kumar Sharma, S/o Shri B.S. Sharma, R/o (C/o) Shri
G.D. Mishra, Pratap Ganjpura, Jagdalpur, Distt. Bastra.

Applicant.• ••

Ve::s us

i.

\ "0016/-
~;t.lv

I I

II
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Railway, Bombay VI.
ii. Chairman, RailwaYj"Recruitment Board,( Bombay Ce.ntral

Bombay. .

iii. Divisional Railway Manager, Central Railway, Jhansi.'

Respondents.• ••

4~ Original Application no. 1465 of 1993

Sanjiv Kumar Tiwari, sio Shri R.N. Tiwari, RIo Gandhi Nagar -
K~~d!. District .ra laun.

• •• Applicant •

Versus

i. union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Boand , Bombay Central,
Bombay.

iii. Divisional Raf/lway Manager, Central Railway, Jhansi.

Responde nt s •

~.
•••

Original Application no. 20 of 1994
~.

Arvind Srivastava, sio Awadh Behari Lal Srivastava, R/o
307, C.P. Mission Compund, Jhansi.

• •• Applicant.

Versus

i. Union of India through Secretary, Railway Board,
Ministry of Railway, New Delhi.

ii. General Manager, Central Railway, Bombay VI.
iii. Chairman, Railway Recruitment Board, Bombay Central

Bombay.

• •• Resp onde nt s •

4i. Original Applicat ion no. 70 of 1994

Promed Srivastava, slo Shri S.S. Srivastava, RIo 157,
Chat uryana, .Jhans L,

• • &
Ann l:i c ~nt .
" ...

Versus

i . Un i cn of India throuah General Manager, Centra .•.
!<ailw Y» Bombay vr. -
.. ?~:- "''In, Rei lwe y R cruitment

'- -. ~
- '! •

-~ . '3oard, BO'Tl'JayCs r-t r aI,

\
\\~t

III

,
t
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iii. Divisional Bailway Manager, Central Railway, Jhans1.

••• Respondents.

4~. Original APplication no. 402 of 1994

Lala Ram, sio Shri Kashi Ram, Rio 487/3, Near Junior
High Schccl, Nai Basti Jhansi.

••• ".•....•...l;,..:>nt'"'t"'..., - .•..'" ""'•.• •

Versus

i. Union of India through Secretary Railway Board,
Min istry of Rei Iway , New DeLh i ,

ii. General Manager, Central Railway, Bombay VT.
iii. Chairman, Railway Recruitment Board, Bombay Central

Bombay.

••• Respondents.

~. Original Application no. 413 of 1994.

Mahendra Kumar Agnihotri, sio Shri Bhagi Ram Agnihotri, R/o
422, Station Road, Lalitpur.

• •• Applic ant.

Versus

a , Union of India through secEtory, Railway Board, .:
Mini str y of RajJways , New DeIhi.

ii. General Manager, Central Railway, Bombay VT,
iil. Chairman, Railway Recruitment Board, Bombay central,

Bombay.

• • • Respondents •

Original Application no. 488 of 1994.

Sunil Kum r Bhatnagar, sio shri K.B. Bhatnagar, Rio near
R.E. Colony, Civil Lines, Lalitpur.

••• App licant
Counsel for the applicant Shri R.K. Nigam.

versus

. . '- .

i. Unior, of India through Secretary, Railway Board,
r,lUnistry of Railways, New Delhi.

:'i. Genf ral l>~anager, Central Rai 1w2)" Bombay vr.

o Q. Hespondent s.
Counse 1 f or L he Respondents Sr.ri A. V. Srivastava.

'). • •••. 18 !-,- . ,
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;
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• • • Applicant •

II
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5l • Original Application no. 141 of 1988

Km, lndra Singh; ,,0/0 Late Shri Chandan Singh, Rio 536,
Nanak Ganj, Sipri Sa z ar , Jhansi.

Counsel for the applicant. shr1Alok Oava

- Versus --

:1.. ,,-.! -- _£ T_..!': ~ .•..h .•.•" •• ,.,h +ht:> (;e!!eral M~n.::al"lt:>'"J. lie UII.LVIJ VJ. .L1H•..•• g .""•.A..•.. - •.••~ •• ""l.- - •... _ ... --J- - •

Central Railway. Bombay vr.
1i. Railway Serivce Cmmm1ssion, Bombay.

I

• •• Resp onde nt s •

Counsel for the Responde rrt s , Shri H.P. Chakorvorty
Shri V.K. Goel.

ORO E R (Re~erved)

JJJ.STlCE B,C, $K~§'lA.V ,~It.

These 50 O.As involve almost identical questions of
fact and law~ They are, therefore being decided by a common
order~

•••_•••_~4 ••~••~_•• t~~t hn•..ld ~~ 2'"6 lACl- - --- - ..... .l.... ~ • They ~A;e aiso shown as

2'. The brief facts are that G\n .• c.ployment Notice No!.

!VeO/Sl was issued by the Railway Recruitment Board Bambay~
This Board was previously known .$ Hailway service Commission;

a.YrlC'h~~ ~

In the said Smployment NotiCG,varIous non-tichincal categories,
~

category No~ 25 had been indicated for the post of Probationary
Asstt. Station Masters'. The applicants state that they had

applied in response of the s.id Employment Notice for the said
post viz Category No:. 25. They were called tIC appear at the

successfu at the written test and were called to appear at

an interview 'E«Ck held on 31:.3i.1982 at Bhopal or other
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they were asked to attend the psycholegical test held in the

office of the Respon«ent No'.2 at Olurchgate, Bombayon 12!.5.82.
• I\s .

The further case tf the applicants that thereafter a notice,..
was displayed at the notice bC?ard of the Respondent No:.2

indicating tha-t soae inve stigat10ns are in process and aft~r
I

comp!Ation of the investigations the results will be declared ~I

The applicants further -case is that after the

and the appointment orders will be i$$ued for lilich equal

nunber. of posts were beiny reserved'. The applicant. stated

that •• he made representation on on 11~.11.a8 which got ne

3.
~rt\~~

In the lIeantille it appears that J..the candidates

Uhder Section 19 of the A.T. Act before the Bombayfiled Qt\s

Bench and the said O.As were decided by an order dated 14.2~91

The applicants have also made reference to decision by this

Bench of the Tribunal viz; (i) O.A. Nor. 936 of 1987

Smt'. Raj Kunari Sharma Vs:. thion of India decided on 15.!':r.91

(ii ~O.A. No'. 318 of 1989 Rajesh Kunar Shivhare and CCs Vs:.

thi~m of India decided on 30.9;.1991\.

said judgments the applicants approached the office of the

Respondent not.2 to bestow the same benefits arising out of

the said judgments to the applicants but he was told that

he should also bring such a direction from the Tribunal. The

applicant further contend that no inquiry had been conducted

in the matter and at any rate the applicant! hav~ not been

allowed to participate in the process of inquiry. Their

further case is that •• iR the entire examination has not been

c~ncal ec. ~nd the appointment orders ~ve been issued aid 2
.,

's •• p2C
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circular has IS8 been issued on the same subject on 5!.l"90~
'.

~. The Respondent n. 2 has flIed •• written stataent in

a.lllest .11 the O"\s' Therein the Pl •• 1the O.As being bc:r.red by
under

IjJa1ta~i.n as provid,d ill sect10 21 ., the A..T.Act bas been
-

r.ised~ It baa been tat_d that as far as the .pplicants re

f inalised during December 1986 and the nil- of the applicants

do not find place in the final panel issued. as they had

not secured ad.q~te Ilarks to qual1fy~. The O.As were flied

in the year 1992'. It further plea taken in the CO\a'lter aff lda-

vit is that the cause of act1en on. the basis of which the O.As

are be ing flIed aannot be sa id to laeve occurI' ''Within the

territorial jurisdiction of this Tribt.W\al'. The &Ipl yment

Notice was issued by the Respondent No~2. the office of ~ich

is at Bombay. The further plea taken is that the place of

stay of the applicant would not determinel the jurisdiction

to file the O.A. It has also been pleaded that the orders

issued by the CATBombayBench or Allahabad Bench does not

afford a fresh cause of action and the O.As are barred by

time:. It has been pleaded by the respondent no'.2 that the

said circular has no connection with the present petition.

It was meant for fixation of seniority of selected candidates

and since the petitioner s not qualified for final selection

he has no claim for appointment. No rejoinder affidavit

appears to have been filed in any of the 0.4$.

We 'have heard the learned counsel for the

parties.

7. We tJay f a.r s t prel inary objections with

. .~, ~

••• p21
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of want of territoral jurLsdIctIen', Admittedly, the
employment Notice was issued by the Railway Recruitment
Board. Baabay and the result was requ~ed to be declared by
the Railway Recruitment Board. &.bay. the applicants have
sought the relief of a wr~t of ~ndamus to be issued to the
respondents to issue tbe appointment order in favcur of .\0.......,.
applicant within a t~e bound paried in consonance with the
jud9Dent of this Tribll1al in O.A. Nof.318 of 1989 dated

lotattl i

30.9.1991 since the respondent nG~2 is ~~outsl~. territo-
rial jurii ict1en Df the Trib\.l"lalevidently such a direction
cannot be issued to the respondent no~. Tbe provisions

(tA)of Artl. 226 of the Constitution of India will not gown the....tJv
sitaati n'. The territorial jurisdiction of the Allahabad
Bench of the Tribunal has been laid down._ Secticn 19 (1'

of A. T. Act provides that:
• subject to the ether provisions of this

Act, a person aggrieved by any order
pertaining to any matter within the
jurisdiction of the Tribunal may make
an application to the Tribunal for the
redressal of his grievance~"

Thus for the purposes of main~inability of the O.A. the

sine q~on is that it seek redressal against any order
icax pertaining to any metter vdthin the jurisdiction of this
Tribunal.~videntlY since the Railway Recruitment Board
Bombay. respondent no~2 was competent to declar~ the result

lu<~teiend it being lcmkeq~outsid.e the territorial jurisdiction ofn:. \'-to
thts Ben of . ,(., Iribll'lalthe applicants cannot seek

""[hE- '£ V\re ressal of grievance of not being 9iv~n any
{."'-

appo Int .. l'LD"t ,..:.'c-e-!' by rE-q:~·nC!ent. no ~2. 1..l'1 e xe r c z.se c.!
, under SLOb Sec.

powers co.ferred .t /(1; of Section 8 A.T. ~t th n ral
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Govt. has issued a"notification laying down the jurisdiction

of the various B~nches o( the Tribunal:. In respect of the

Allahabad Bench wi••• f'- 1t.11t.85 the territorial jurIsdiction

us indicated in the noti! ie.tan d.ted 1~9~.s8w.hich _s
publi~hed 1n the Gazette of India Extraoridinary da~d It.9t.88

- ---

.t Pgla 1 is • state ~f U.P. (excluding 12 districts •• ntiened. .

\.Jlder 511• no••4 wadel' the jurisdiction of the Luc:knowBench

w.eeft. 15r.lf.91). Thefin.l list has also been sh~wn to have

been p,,*,lished by the respondent no.2 at BODlbay'.Thus we

.re satisfied ~hat for want .f territorial jurisdiction th~s

Bench of the Tribmal cannot take cognizance of these O.Asl
•

8. we ay now proceed to consider the plea of the

O.A being barred by l~itation \Clich has been raised on behalf

of the respondent no·.2·. The selection was aade in 1982 and

Whencertain discrepencies was fOll'ld °inquir ies were held and

n completition of the inquiry the final s lecticn list was
issued in December 1986. The O~s have been filed in 199!t.

Clearly the O.As are barred by limitation as provided under

section 21 of the A.T. Act. The learned counsel for the

applicant submitted that similar matters were taken up for

consideration by the BombayBench of the Tribunal as also by

this Bench of the Tribunal and the decision by this Bench of
•the ribunal in the aforesaid Oks were rendered in september

1991 while the dec~s~on by the BombayBench of the Tribunal

was rendered en 14t.2'.91.

It is fairly well settled that a decision of a

court or Tribunal does -::-i:.. afford a fresh cause of action'.
I~

question of law which CO~e to be decided could very well
~ t '\ ~
1~\e·oHl.:"

h"vc.· ,-0'· ~~l ,. \.-.- t\..- -'r •.•'':'''~'--'+ ~it~i" thed v .~~o..:iI i.l1 •• - <:'ri~~- - ....

tion. Having failed to 'e so th y cannot be

period of limita-
~ pk..'\.z

permitted "that

\ 2~\'~:1v * •••p ....

I-'I

. ~.
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the decision by the lribunal &a other case 85 .te~afford~ ct 1

fresh c use of actiont. The case 1 w on the question has been .\
considered by the Madras Bench of the Tribunal in a case

reperted in 1994(28) Ate 810 A.I.P,.E.U Cl&SI III V. lbl0 .f

India ,and 0:.. we are in respectful greement with-the view -- I

dL j .
taken in the said .•.ecision. ~~ the~ef'W:·tf hoid that the O.As I I

are barred by llmitation~

10. we may now proceed to analyse certain decisions

..

81tH at the bar. The B bay Bench of the Tribunal vide its
juci9Dent dated 14'.2·.91 had .observed ttjat ost of the applicants.'

Iwere not declared selected because they bave obtained less
than 150 marks The.Bench in its decision rendered on 14'.2'.91

Tna.yR!> ,Xl'€.we. held that .the cutl off •••• arbitrartaJ as it laid down
certain qualifying marks in excess of 35% even though
sufficient nUJber of persons were not going to join tre

services .ad even those who had secured less than 150 marks
had to be appointed to fill the available vacancies which
were adverti$ed./~rtain directions were given to the respo-

li) IndentsAto identify the actual number of vacancies in the Empl -
yment Notice No. 2/81-82 and the vacancies in each category
have to be further earmarked. This is for category no 1.25 I.•

(ii~ The respondents shall further find out as to how many
candidates, who appeared in the said exam i.net Lon,
have been selected finally and given appointments

SeveralS~tlaZ other directions were also given which would not be
relevant for our purposes. Except to note that in compliance
with the directions given in the said order the High Power
C ittee gave its report. Thereafter a contempt petition was
f il'~' end in the e orvt.er.]. t .n+;' ')' ":;...,,.-\0.-,, . l:'pf'f"h p~e •..a.d "':'" orderv ..,_ ..,.. ..t _ -.I _. __ ~ •• ~ - •• .."...._ ,:l~ U ! I
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No

•
,.

.'..•.

sec '~ed 105 or more marks out of 300 shall ba." .a to have
been recanmended for Category No~.25and the General Managers

of the respective Railways shall take teps to consider

wh~ther _~hese applicants can now be granted app int•• nts
10 the vacancies Wbich we have indicated • within two •• nt s

. '1fram the date of receipt of tbe order~

11. The respondents thereafter flIed civU appeals no'.
I

1821-31/1994' and the lion 'ble S'4lr_e Court vide its juciCJDent
delivered on 29~9t.l994 set aside the order date 6~OL93
passed by the Bombay Bench of the Tribunal\ It did not find

/
any arbitrariness in the c~ off marks which were also adopted
by the High Power Committee~ Thereafter certain other
petitiohS were flIed before the Bombay Bench,. Thelleatling

•,....A .s 280/91'. The 14 O.As were decided by a cGlYlDonj ud9Dent
cat.ed 1'.2.95 and they were dismissed on the ground of liJIi-
tation as also on merits!.
12. The learned counsel for the respondents has also

placed for our consideration a decision rendered by the
Jabalpur Bench in O.A. 405/88 decided on 6~.21.95·. The .II:".

wi-I"
Bench took the view that~the decisions in appeals by the

Hon 'ble. Supreme Court through its j udg:nent dated 29i.9t.94t•

the matter has come to an nd and dismissed the
the applicant_ .as no~ entitled to any relief\
13'. lhese O"\s have ••aa to suffer the same fate:.
are barred by limitation, not maintainable bef.re this Bench
and even on erits no case for interference is mad out.
111A--J.AS are th_refore dismissed. rciers as to costs

-
l - - <0-, v+r ---~

~'l I

DateQhl £ i ._12.96

Wi
I


